
AS INTRODUCED IN LOK SABHA 

Bill No. 121 of 2021 

THE FLOOD CONTROLAND MANAGEMENT BILL, 2021 

By 

DR. ALOK KUMAR SUMAN, M.P. 

A 

BILL 

to provide for the setting up of a National Flood Control Board to suggest 

measures to manage and control floods and.for 

matters connected therewith. 

WHEREAS entry 56 of List I-Union List of the Seventh Schedule to the 

Constitution provides for regulation and development of Inter-State rivers and river 

valleys to the extent to which such regulation and development under the control of 

the Union is declared by Parliament by law to be expedient in the public interest; 

And WHEREAS a lot of havoc is caused by floods every year in almost all parts 

of the country; 

And WHEREAS it is expedient in the public interest to take effective measures for 
flood control and mangement. 
















